
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE, WEST DISTRICT: DELHI

QRDER
The following newly engaged Law Researchers are hereby attached with the following District

Judge (Commerciat Courts) as mentioned against their names. with immediate effect-

ISI. No Name of the Law Father's Name Courts to which newly engaged Law
_ Researcher Researchers attached

u__-.____.._..-...__.._.i__.__ ..___-_._ _.-__.___ ._ _-._. _:_ . W. ___ 7W.
. 1 MS-Venus Gupta sh-RlIPinderKuI'flHf PC.Iourt oi Ms. Preeti Aggarwa! Gupta,

District Judge (Commercial Court)-O2.
___ i West District. THC, Delhi

.2.Sh

3

‘____ ,

.Gaurish Dwivedi Sh. Narayan Das Dwivedi Court of Sh. Ashutosh Kumar, District
! Judge (Commercial Court)-01. West

District. THC, Delhi
Ms. Drishti Patel Sh. Dhirish Patel Court of Sh. Raj Kumar Tripathi. District

‘ Judge (Commercial Court)~O5. West
' District. THC, Delhi

I 4 Sh. Priyanshu Tawer Sh. Rajesh Kumar of Sh. Raghubh Singh. District
Judge (Commercial Court)-03, West

.____ _ if _ ____ v_ W g _District.'l'i-IC.Delhiflw
5 ;Sh. Sarthak Singh Sh. Ajay Kumar Singh Court of Prashant Kumar. District?

' Judge (Commercial Court)-06. West
District. THC, Delhi

6 -Ms.GauriKhera Sh. Sameer Khera Court of Sh. Harish Kumar, Districtt
Judge (Commercial Court)-04, West
District. THC. Delhi

(DR. Vl(tiAY UMAR DAI-IIYIA)PRINCIPAL o STRICT st SESSIONS JUDGE__:'_£(i 6 g_g_ /236 9.0 west DISTRICT. DELHI G
0.»Law ResearcherlAclmn.lP&TIPD&SJ West-'2026 Delhi. dated the........... .., if 7

Copy forwarded for information & necessary action t0:-

OJ\.IG)U'l-BCIJNJI-—‘

. The Registrar General, Hon'ble High Court of Delhi. New Delhi

. The Oificer concerned '

. The Law Researchers concerned

. The Officer-in-charge, Accounts Branch, West District, THC. Delhi

. The Branch-in-charge, General Branch, West District. THC. Delhi
. Dealing Official. Leave Section, West District. THC. Delhi.
. R&l Branch (West) for uploading on Official Website through LAYERS

PRINCIPAL DISTRICT & SESSiONS JUDGE
WEST DISTRICT. DELHI

. Personal Oifice of undersigned.


